
Government of Jammu and Kashmir 
Civil Secretariat, Home Department 

J ammu/Srinagar 

Notification 
Jammu the 25'\ January, 2018 

SR0-.1·!l - 1 n exet·cise of the powers conferred under Section 34 of the 
Constitution of Jammu and l\ashmir, the Governor is pleased to order that th~ 
remaming term of imprisonment of Eight (08) prisoners, mentioned in rhe 
Anne.:\ure hereto, shall be remitted with effect from 261h January, !l018. 

By order of the Government of Jammu and Kashmir. 

Sd/-
(R.K.Goyal )lAS 

Principal Secretary to the Government 
Home Department 

No: Home/Jail/102/2001-Part-IV I 
Copy to the:-
I. Principal Secretary to the Hon'ble Governor. 

Dated: 2.5-01-2018 

'l. Principal Sect·etary to the Hon'ble Chief Minister. 
S. Director General of Police, J&K 
+. Director General of Police (Prisons), J&K. 
5. Divisional Commissioner, Jammu 
13. Divisional Commissioner, Kashmir. 
i. Commissioner/Secretary to Government. General Administration 

Dcpartmen t. 
8. fnspector Genct'al of Police, CID, J&f\, Jammu. 
9. Inspector Geueral of Police, l~ashmir, 
IO.Inspector Genet·al of Police Jammu. . . 
I l.Sccretary to Government, Department ofLaw, Justice and Parliamentary 

Affairs. 
II!.Special Secretary to the ChiefSecretary. 
13-Pt·ivatc Sc:cretat·y to Principal Secretary to Government, Home 

Department. 
H.Concerned file. 

{'Jv~r5 
(Nivedita Munshi) 

Under Secrctal)' to Guverntnl'nt 
Home Department 



Annexure t:o Not:ificat:l.on SRO~·~ 

Period of actual sentence 
s Tc1·m of undergone up to 25.01. 2018 Present 

No Name with fuJJ particulars Age Offence imprisonment inclusive of under trial period. lodgment 
y M D 

Raj Singh S/0 Khajoo'r Singh Rio U/S SO!l Life imprisonment Central Jail, 78 1 RPC.s/25 fine of Rs 7000/- or 18 06 'l9 
Toph Manhasa Jammu. years 

seven months 
Kotebhawal 

lAA 

2 
Narinder Kumar S/o Bansari Dass 48 UIS S02 Life imprisonment + 06 l!S 

Central Jail, 
Rio Nagri Parole, District Kathua. 14 Kotebhawal years RPC fine Rs soool-

Balbk S1ngh S/ o Rattan Singh R/ o 
U/S Life imprisonment + . Central Jail, 

s Foreocheehi P/S Bhaini Main Khan 80~ 
16 10 05 Gurdaspur, 

District Gurdasput·, Punjab. 47 RPC fine Rs 60001- P\mjab years 

Talak Raj S/o Bhagat Ram R/o Life impl'lsonment Central Iail, U/S and fine of lb 4 Madhrakhi Tehsil Basholi District 1·6 SO'.! 
Kotebl•alwal, RPC 10,000/ ' 

1-(. OS Hl 
Kathua . years 01' liiX 

Jammu months more. 

Kamlesh Devi W/o Ramesb LaJ 
5 Rio Rakh Badoic Temil and 65 U/S 502/ :S•Io 

Life imprasonment District Jail, 
14 00 27 

Distri~;t Samba. years RPC Jammu 

Swarno Devi @ Glddl W /o Sat 
66 U/S 50\!IIH District Jail, G Paul Rio Teh11il and District Life imprhmnmcm I+ 02 Oll 

Samba. Years RPC Jammu 
I 
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7 
l\1 oh:unm nd Sycd Wonj Rio 

Durmndi dodn .1t Present Sntrej 
Maid an, Anantnag. 

Lone 0 

8 Habibullah Lone R/0 Kal:noos, 

Kupwara. 

'1·8 U/S .:30!;! 

years RPC 

5 1 502/564,54 
years RPC 

r~lr., 

and tine of Rs !!000/ 

and fine of Rs 
250001-
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lD 0'7 

20 11 09 
Central Jail, 

Sri nagar 

~.---....... ,~,~ 
(Nivedita uns ) 

Under Secretary to the Government, 
Home Department 


